
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU  

DAILY CAUSE LIST DATED 20.12.2022 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

 
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr.Naresh Salecha, 

Member (Technical) 

 

For Judgement 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) 

(CH) (Ins) No. 

35/2022 & IA No. 

68 & 656/2022 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

ECI Infra Towers Company 

Pvt Ltd 

Represented by Ms. G 

Kalpana, RP & Anr  

 

Mr. Sampath Kumar & 

Associates 

Ms. S Chidambaram, 

CS 

2 Comp App (AT) 

(CH) (Ins) 

269/2022 & IA No. 

571, 572 & 623/ 

2022 

CA V Venkata Sivakumar 

Vs 

IDBI Bank Ltd, 

Represented by Mrs. K. 

Bhoomalakshmi & 2 Ors 

 

Mr. V. Venkata 

Sivakumar 

Ms. Vinithra 

Srinivasan & Varun 

Srinivasan- R1 

Mr. J. Manivannan 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) 

(CH) No.44/2021 

IA No. 548/2021 

Chalasani Udaya Shankar 

& 2 Ors  

Vs  

M/s. Lexus Technologies 

Pvt Ltd & 9 Ors 

 

Mr. PBA Srinivasan Mr. Avinash Krishnan 

Ravi- R1- R5 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

4 IA No. 1093/2022 

(Adv. Hg.) 

In 

Comp App (AT) 

(CH) (Ins) No. 

358/2022 & IA No 

818,819,820, 821, 

937 & 1094/2022 

Mr Babu Manoharan 

Jaikumar Christhurajan  

Vs 

Mr Umesh Garg & 2 Ors 

Mr. Rajnish Pathiyil Mr. Abhishek Anand- 

R1 & R2 

 



For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

5 Comp App (AT) 

(CH) (Ins) No. 

422/2022 & IA No. 

1043, 1044 & 

1092/2022 

Devas Engineering Systems 

Pvt. Ltd. 

Vs 

Union Bank of India Ltd. & 

Anr 

 

Ms. S Shanmitha  

6 Comp App (AT) 

(CH) (Ins) No. 

433/2022 & IA No. 

1097/2022 

(With Defects) 

 

Nagarjuna Fertilizers and 

Chemicals Limited 

Vs 

IDBI Bank Limited & Anr 

Mr. R Soundararajan  

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

7 Comp App (AT) 

(CH) (Ins) No. 

387/2022 & IA No. 

921 & 922/2022 

Mr VVV Satyanarayana 

Rao  

Vs  

India Infrastructure Finance 

Company Ltd.& 2 Ors 

 

Mr. Yogesh Jagia Mr. Amir Bavani & 

Mr. Muthuchharan 

Sundresh- R1 

M/s Khaitan- R2 & 

R3 

8 Comp App (AT) 

(CH) (Ins) No. 

375/2022 & IA No. 

880/2022 

Nippon Life India AIF 

Trustee Pvt. Ltd. 

Vs  

Mrs. Dhanalakshmi 

Aswatha 

Mr. P Raj Kumar 

Jhabakh 

 

9 Comp App (AT) 

(CH) (Ins) No. 

137/2022 

Samrat Khanna  

Vs  

LEPL Projects Limited  

WITH 

Mr. K. Gaurav Kumar, 

CS 

 

10 Comp App (AT) 

(CH) (Ins) No. 

138/2022 

Balaji Durairaj  

Vs  

LEPL Projects Limited 

 

Mr. K. Gaurav Kumar, 

CS 

 

11 Comp App (AT) 

(CH) (Ins) No 

232/2022 

Aditya Birla Finance 

Limited  

Vs  

Mr. M Murugesan 

Liquidator, Velohar Infra 

Pvt Ltd 

 

M/s V Legal Empire Mr.S.Sathyanarayanan 

12 Comp App (AT) 

(CH) (Ins) No. 

187/2022 &IA 

No.431,435,432,433 

& 434/2022 

Nimmagadda Surya 

Pradeep Bio Tech Pvt Ltd  

Vs  

Kamineni Steel & Power 

India Private Limited 

 

Mr. P Raj Kumar 

Jhabakh 

Ms.Preeti Mohan 

Mr.Sivaramakrishnan 

M.S 



13 Comp App (AT) 

(CH) (Ins) No. 

56/2022 

Joint Leader Forum  

Vs  

S. Siva Sundar & 3 Ors 

 

Mr.S.Sathyanarayanan Mr. S Kumaran- R2 & 

R3 

Mr. Venkata 

Sivakumar, R4 

14 Comp App (AT) 

(CH) (Ins) No. 

382/2022 & IA No. 

898/2022 

Deccan Mining Syndicate 

Pvt. Ltd.  

Vs  

Shivadutt Bannanje & Anr 

 

Mr.Ramasubramaniam 

Raja 

Mr. Anant Merathia- 

R1 

 

15 Comp App (AT) 

(CH) (Ins) 

No.135/2022 & IA 

No. 320, 321, 

322/2022 

Gaurang Bhartia  

Vs  

Raghav Bhartia & Anr 

Mr. Naman Joshi Ms. Sindhu Sinha- R1 

Mr. Sourit Arora- 

R2/IRP  

 

16 Comp App (AT) 

(CH) (Ins) No. 

376/2022 & IA No. 

881,882, 883, 884 

& 991/2022 

Wahaca Trading Pvt Ltd  

Vs  

Shivdutt Bannanje & Anr 

 

Mr. Abishek 

Jenasenan 

Mr. Thriyambak J 

Kannan- R2 

 

17 Comp App (AT) 

(CH) (Ins) 

No.208/2022 & IA 

No. 456, 457 & 

593/2022 

S Pradeep, Proprietor of 

Protech Engineering  

Vs.  

Regen Powertech Pvt. Ltd. 

& 3 Ors 

 

Mr.S Sathiyanarayanan 

Ms. D Pavithra 
Mr. AG 

Sathiyanarayana- R1 

Mr. K Gaurav Kumar, 

CS- R2 

 

 

For Hearing: 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

18 TA (AT) No. 

170/2021 

((CA) (AT) (Ins) 

1094/2019) 

BCIL Yelahanka Projects 

LLP 

Vs 

Amit Chandrakant Shah & 

Ors. 

WITH 

Mr. Gautam Singh Mr. Arun Karthick 

Mohan- R2, R4 

Mr. Raj Kumar 

Jhabakh- R5 

19 TA (AT) 

No.171/2021 

((CA) (AT) (Ins) 

1140/2019) 

Mrs Rachna Rego  

Vs. 

Mr Amit Chandrakanta 

Shah  

Mr. Gautam Singh Mr. Arun Karthick 

Mohan- R2, R4  

Mr. Raj Kumar 

Jhabakh- R5 

20 TA (AT) No. 

60/2021  

(Comp App (AT) 

No. 84/2020) 

Danesa Raghulal & Anr. 

Vs. 

T.R Venugopal & 16 Ors. 

 

WITH 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 

21 TA (AT) No. 

61/2021 

(Comp App (AT) 

No. 85/2020) 

Danesa Raghulal & Anr 

Vs. 

T.R Venugoapl & 18 Ors. 

 

WITH 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 

22 TA (AT) No. 

62/2021  

(Comp App (AT) 

No. 86/2020) 

Danesha Raghulal & Anr. 

Vs. 

T.R Venugopal & 15 Ors. 

 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 



WITH 

23 TA (AT) No. 

96/2021 

(Comp App) (AT) 

No. 359/2019) 

Danesa Raghulal & Anr. 

Vs. 

T.R Venugopal & 16 Ors. 

 

WITH 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 

24 TA (AT) No. 

97/2021  

(Comp App) (AT) 

No.361/2019) 

Danesa Raghulal & Anr 

Vs. 

T.R Venugopal & 14 Ors. 

WITH 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 

25 TA (AT) No. 

98/2021 (Comp 

App) (AT) No. 

362/ 2019) 

Danesa Raghulal & Anr 

Vs.  

T.R Venugopal & 18 Ors. 

 

Mr. Rajagopal 

Vasudevan 

Mr. Prasad 

Vijayakumar & Mr. 

Vignesh Sekar- R1-R4 

26 Comp App (AT) 

(CH) (Ins) 

No.13/2022 & IA 

No. 28 & 29/2022 

Mr. Yogesh Sethi  

Vs. 

 M/s Aambis Food Products 

Private Limited 

 

Mr. Yogesh Kumar 

Jagia 

Mr. A K Balaji  

Ms. Nithya S 

27 TA No. 154/2021 

(Comp App (AT) 

(Ins) No. 557/2019) 

Mr. M Mohamed 

Fahrudeen  

Vs.  

Mr. Vasudevan & 2 Ors 

 

Mr. S. Gopinathan Mr. K. Moorthy 

28 Comp App (AT) 

(CH) (Ins) No. 

124/2022 & IA No. 

289,290, 291 & 

941/2022 

Carissa Inverstments LLC 

Vs  

Indu Techzone Pvt Ltd 

through its RP Mr. Krishna 

Komaravolu & Anr 

 

Ms. Ashwini 

Vaidialingam 

Mr. Anirudh Krishnan- 

R2  

Ms. Ramya- R3 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                         (Chennai Bench) 
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